
  

BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH, AT 

CHENNAI 

 

EXECUTION APPLICATION NO. 7 OF 2023 
IN 

ORIGINAL APPLICATION NO. 290 OF 2013 

IN THE MATTER OF: 

D. Suresh Kumar, Secretary 

Polluted Area Welfare Society 

Regn. No. Q 464/2010 

Panmana P.O., Chavara 

Kollam – 691583                     …APPLICANT 

VS 

Kerala Minerals & Metals Ltd. 

Represented by its Managing Director 

and others               …RESPONDENTS 

ADDITIONAL TYPED SET 

 

S.NO. PARTICULARS PAGE NO. 

1. ANNEXURE-A3: Ongoing Environmental Pollution and 
Continued Discharge of Effluents by 1st Respondent into 
adjacent Lake, Storm Water Drains and Agricultural 
Lands Affecting Surrounding Villages. 
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283 ANNEXURE - A3
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BEFORE THE NATIONAL GREEN 

TRIBUNAL (SZ) BENCH 

AT CHENNAI 

 

EXECUTION APPLICATION NO. 7 OF 2023 
IN 

ORIGINAL APPLICATION NO. 290 OF 2013 

 

 

 

 

 

 

                                                                            ADDITIONAL TYPED SET 

              FILED BY APPLICANT 

                         DATED 06.01.2026  

 

 

 

 

 

 

 

       

 

 

 

 

      M/S. 

      G STANLY HEBZON SINGH 

                                      COUNSEL FOR APPLICANT 


